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Tamasin Coalfields in Hazaribagh District

2769, SHRI R. L. P. VERMA : Wiil
the Minister of ENERGY be pleased to
state :

(a) whether itis a fact that Tamasin
coal min= in Itkhori Block in Hazaribagh
district in B & K area under Central Coal-
fields Ltd., which contains large reserves of
high grade coal, is lying closed; and

(b) whether a project will be started in
Tamasin coalfields with a view to meet the
coal shortage and to provide employment to
local unemployed persons and if so, by what
time ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF COAL IN THE MINI-
STRY OF ENERGY (SHRI DALBIR
SINGH) : (a) and (b) Tamasin coalmine is
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not included either in the list of closed mines
or in the list of taken over mines. However,
Itkhori coal block belonging to Central Coal-
fields Limited exists in Hazaribagh district
but this does not fall under the jurisdiction
of B & K area, As geological exploration
in Itkhori Block has not been done so far, the
quality and reserves of the block cannot be
ascertained and the stariing of a project in
this block has not been conceived, so far.

Survey of Unorganised Labour from
Kashmir in all parts of the Country

2770. PROF. SAIF-UD-DIN SOZ : Will
the Minister of LABOUR AND REHABI-
LITATION be pleased to state :

(a) whether he is aware that thousands
of labourers drawn from Kashmir are emp-
loyed in the private sector throughout the
country;

(b) whether he is also aware that this
labour is totally unorganised and has no bar-
gaining power; and

(¢) whether Government propose to
conduct a survey into the difficulties that
this labour faces ?

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR AND REHABI-
LITATION (SHRI DHARMAVIR) : (a) to
(¢) The information is being collected and
will be laid on the Table of the House,

S. T. D. Telephone Facility to M, Ps.

2771. PROF. SAIF-UD-DIN SOZ : Will
the Minister of COMMUNICATIONS be
pleased to state :

(a) whether he is aware that several
Members of Parliament have asked his Depa-
rtment to post STD bar on their telephones
due to excessively wrong billing which they
could not afford to bear; and

(b) whether he is also aware that the
telephones being STD barred, the MPs have
to book calls, ordinary as well as urgent to
get in touch with their constituencies, but
calls do not nature within the necessary peri-
od of time ?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIOI’:(S
(SHRI VUJAY N. PATIL): (a) Yes, Sir,





